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No. B3-18140/2018. 4th May 2019.

Notice is hereby given to al to whom it may concern
that Vanaja Vijayan of Amarambalam Village, Nilambur
Taluk, Malappuram District, Kerala State has filed an
application to this office for the grant of legal heirship
certificate in respect of legal heirs of her father
P. K. Gopalamenon, Sree Nilayam, Kakkapoyil,
Mannathipoyil P. O. of Amarambaam Village, who died on
12-10-2017, for getting benefits from abrod and in India.
Enquiry conducted through the Village Officer,
Amarambalam in response to the application reveals that
P. K. Gopalamenon of Amarambalam Village, who died on
12-10-2017 and the following persons are the legal heirs of
the deceased.

SCHEDULE

g. Name of the Relationship with Age
No. legal heirs the deceased

1 C. M. Sukumar Son 5
2 C. M. Raghunath " 51
3 C. M. Vangja Vijayan Daughter 48
4 C. M. Sreenivasan Son 46
5 C. M. Jyothimon " v\

Objections if any against the issue of the said legal
heirship certificate should be filed in person before the
Tahsildar, Nilambur within 30 days of the date of
publication of this notice in the Kerala Government
Gazette. Obejections send by post or filed after the
stipulated time will not be considered.

@
No. B3-4486/2019.

Notice is hereby given to al to whom it may concern
that Muhammed Ali of Amarambalam Village, Nilambur
Taluk, Malappuram District, Kerala State has filed an
application to this office for the legal heirship certificate in
respect of his son Rameef, Perunda House, Mampatta,
Pookkottumpadam P. O. of Amarambalam Village who
expired on 15-1-2019 for getting benefits from abroad and
in India. Enquiry conducted through the Village Officer,
Amarambalam in response to the application reveals that
Rameef of Amarambalam Village who expired on 15-1-2019
and the following persons are the surviving legal heirs of
the deceased.

17th May 2019.
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SCHEDULE

9. Name of the Relationship with Age
No. legal heirs the deceased

1 Muhammed Ali Father 5S]
2 Asmabi Mother 48
3 Jouhara Wife 3
4 Essa Noureen Daughter 5
5 Saarah Binth Rameef 1 Month

Objections if any against the issue of the said legal
heirship certificate should be filed in person before the
Tahsildar, Nilambur within 30 days of the date of
publication of this notice in the Kerala Government
Gazette. Obejections send by post or filed after the
stipulated time will not be considered.

Tauk Office, (sd)
Nilambur. Tahsildar.
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